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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 10.05.2022 (TUESDAY) 

COURT –III (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 109 of 2020 

& I.A. No. 2528 

of 2021 
 

Kailashchandra Ramgopal Lohiya & 

Ors. 

Vs. 

Vijay Sobhalal Shah & Anr. 

 

Rakesh Kumar Arvind Kumar 

Gupta 

Purti Marwaha 

Gupta-R1 

   

  For Admission (After Notice) 

2.  Comp. App. (AT) 

No. 40 of 2022 

 

Jagjit Singh Suri 

Vs. 

Registrar of Companies, Delhi & 

Haryana & Anr. 

 

Anjali Sharma   

   

  For Hearing 

3.  Comp. App. (AT) 

No. 238 of 2020 

 

 

Mohindra Kumar Setia & Anr. 

Vs. 

Satguru Buildwell Pvt. Ltd. 

 

Amol Vyas  Gunjan Pathak 

Nivedita Sharda-R1 

to R6 

 

  For Directions - to Settle Date 

4.  Comp. App. (AT) 

(Ins) No. 1230 of 

2019 
 

 

Mistcold Sales and Services Pvt. Ltd. 

Vs. 

Nayati Healthcare and Research Pvt. 

Ltd. 

 

Mukesh Gupta Vaibhav Sharma 

5.  Comp. App. (AT) 

(Ins) No. 397 of  

2020 

 

Skyville-Residents Welfare Association 

Vs. 

Rational Buildcon Pvt. Ltd. & Ors. 

 

With 

Alok Kr. Aggarwal Aayushi Singh 

Shashank Agarwal 

Pranav Vyas 

Satendra K. Rai 

Swapnil Gupta-R3 

6.  Comp. App. (AT) 

(Ins) No. 398 of 

2020 

Skyville-Residents Welfare Association 

Vs. 

Golden Glow Estates Pvt. Ltd. & Ors. 

 

With 

Alok Kr. Aggarwal Aayushi Singh 

Shashank Agarwal 

Satendra K. Rai 

Swapnil Gupta-R3 

Guarav Mitra 

7.  Comp. App. (AT) 

(Ins) No. 399 of 

2020 

 

Skyville-Residents Welfare Association 

Vs. 

Digamber Buildcon Pvt. Ltd. & Ors. 

Alok Kr. Aggarwal Shashank Agarwal 

Pranav Vyas 

Swapnil Gupta-R3 

Guarav Mitra 
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8.  Comp. App. (AT) 

(Ins) No. 264 of 

2021 

 

Shree Gannayak Minerals & Chemicals 

Through Its Sole Proprietor  

Manoj Kumar Chourasia 

Vs. 

Clavecon (India) Pvt. Ltd. 

 

Naveen Kumar Pankaj Jain 

9.  Comp. App. (AT) 

(Ins) No. 339 of 

2021 

Howrah Mills Company Ltd. 

Vs. 

JM Financial Asset Reconstruction 

Company Ltd. 

 

Hasan Murtaza Smriti Churiwal 

Utsav Mukherjee 

Jaiveer Kant 

10.  Comp. App. (AT) 

(Ins) No. 670 of 

2021 & I.A. No. 

1966 of 2021 
 

Vishwajeet Subhash Jhavar 

Vs. 

Alfa Façade Pvt. Ltd. & Anr. 

Malak Bhatt Shashwat Rai-R1 

Pramod Rasan-R2 

11.  Comp. App. (AT) 

No. 72 of 2020 

 

Sark Infraprojects Pvt. Ltd. 

Vs. 

Registrar of Companies, West Bengal 

 

Harshit Goel Sanjib Kumar 

Mohanty 

Amit Acharya-ROC 

12.  Comp. App. (AT) 

No. 93 of 2021 

 

Arvind Parasramka 

Vs. 

Calcutta Investment Company Ltd. & 

Ors. 

 

Niharika Ahluwalia  Mainak Bose 

Nikhil Jhunjhunwala-

R1 & R4 

Manju Bhuteria-R8 

V.V.V. Sastry-R10 

13.  Comp. App. (AT) 

No. 99 of 2021 

 

 

Suvas Reality Pvt. Ltd. 

Vs. 

Kailashchandra Ramgopal Lohiya & 

Ors. 

 

Arvind Kr. Gupta Pulkit Deora 

Arnav Vidyarthi 

14.  Comp. App. (AT) 

No. 132 of 2021 
 

 

Jatinder Singh Ahuja & Ors. 

Vs. 

Tata Steel Ltd. & Ors. 

 
With 

Avinash Bhati Anindita Roy 

Chowdhury 

Vatsala Rai-R1 

Shashank Gautam 

Devna Arora 

15.  Comp. App. (AT) 

No. 150 & 151 of 

2021 

 

Pooja Rai & Ors. 

Vs. 

TATA Steel BSL Ltd. & Ors. 

Pankaj Jain Anindita Roy 

16.  Comp. App. (AT) 

No. 06 of 2022 

 

Paramjit Singh & Ors. 

Vs. 

Late Daljit Singh (Deceased) & Ors. 

 

Sumesh Dhawan Nahush Jain-R2 to 

R5 

17.  Comp. App. (AT) 

No. 15 of 2022 

 

 

Taru Projects Pvt. Ltd. & Anr. 

Vs. 

Registrar of Companies NCT of Delhi & 

Haryana & Anr. 

 

Varun Jain Lata Sisodiya-R1 

18.  Comp. App. (AT) 

No. 16 of 2022 

 

 

TCR Trading Private Limited & Ors. 

Vs. 

----- 

 

Rishabh Jain  
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19.  Comp. App. (AT) 

No. 17 of 2022 

 

Agerson Telecommunication Pvt. Ltd. & 

Anr. 

Vs. 

Union of India & Ors. 

 

Saurabh Kalia  

20.  Comp. App. (AT) 

No. 29 of 2022 

 

Suvas Reality Pvt. Ltd. & Ors. 

Vs. 

Kailashchandra Ramgopal Lohia & Ors. 

 

Heena George  

21.  Comp. App. (AT) 

No. 36 of 2022 

 

SRG Altis Zeus Health Care Pvt. Ltd. & 

Ors. 

Vs. 

Akash Bakhshi & Ors. 

 

Abhinav Kardekar CS Nitin Agrawal 

Saswat S. Acharya 

Shikhar Srivastava-

R1-4 

 
 

 
 

 

 

 

 

 

 

 

  Copy to: - 

                                                                                                            By order of Hon’ble Chairperson 

1. Notice Board                 -sd/-  

2. Website: www.nclat.nic.in                                                            Registrar       

http://www.nclat.nic.in/

